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| TEM NO. 35 COURT NO. 2 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C) No.113/2015
(Arising out of inpugned final judgnent and order dated 12/09/2014
in W  No. 253/ 2007 passed by t he Hi gh Court of Judi cature
Al | ahabad, Lucknow Bench)
SHAMBHOO NATH AND ANR Petitioner(s)
VERSUS
RAM Pl YARE AND ORS Respondent ( s)
(Wth interimrelief and office report)
Date : 28/04/2017 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTI CE DI PAK M SRA
HON&#39; BLE MR. JUSTI CE A M KHANW LKAR
For Petitioner(s) M. Pradeep Kant, Sr. Adv.
M. Divyansh Sahay, Adv.
M. E. C Agrawala, AOR

r Respondent(s) M. S.R Singh, Sr. Adv.
Manoj Swar up, Adv.
Lalita Kohli, Adv.
Abhi shek Swarup, Adv.
for Ms Manoj Swarup & Co.

$5s7

UPON hearing the counsel the Court nmade the follow ng
ORDER
Leave granted.
The interim order passed on the earlier order to
conti nue.
(Chetan Kumar)
Court Master (H. S. Parasher)
Court Master
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